STATEMENT SHOWING INSTITUTIONR DISPOSAL AND PENDENCY

(CIVIL & CRIMINAL MAIN CASES) AT THE END OF MAY 2015 FORMAT-1
Opening : Received Physical | Nature Total
46. Naturga b:;agﬁe Institution| Restored | From H.C. Insj:iczfjat:on Ve>;ified Cpnvert Disposal Dilg?;al Pe;sdggcy
01.05.2015 of M.P./SAT Cases | Disposal 31.05.2015
MAIN CIVIL CASES
1 (WP 1273 14 , 14 12 12 1275
2 (WA 381 25 2 27 145 145 263
3 IWPC 2983 180 7 187 2 122 124 3046
4 \WPL 994 15 1 ' 16 13 13 997
5 |WPS 8649 422 24 446 1 333 334 8761
6 |WPT 338 9 1 10 4 4] 344
7 IWPCR 291 14 14 19 19~ 286
8 |WPPIL 50 4 11, 5 0 55
9 {WP 227 1179 92 3 : 95 46 46 1228
10 JWPHC 3 4 : 4 2 2 5
A [TOTAL (1 to 10) 16141 765 53 0] 818 3 696 699 16260
1 |FA 1938 25 6y : 31 4 4 1965
2 |FAM - 247 12 10 13 8 8 252
3 |SA 4655 62 241 - 86 23 23 4718
4 [MA 463 10 5 15 47 47 431
5 IMAC 3611 88 151 103 46 46 3668
6 |CR 175 5 ' 5 2 2 178
7 IMCC 370 76 1 77 118 118 329
8 |MCCS 0 0 0 0
9 |COMP APPEAL 0 0 0 0
10 {COMP PET 65 0 0
11|EP 15 0 1 1 14
12 [TPC 12 4 2] . 6 1 1 17
13 |{CONT 456 49 49 162 162 343
14 |CONTS 2 1 1 0 3
151ITR 5 0 0 5
16 |ITA 4 0 0 4
17 [CER 2 0 0 2
18 |STR 0 0 0 -0
19 IWTA 0 0 0 0
20 |ARBA 100 2 2 1 1 101
21 |TAXC 76 4 4 1 1 79
22 |REVP 123 4 2 6 6 6 123
23 |CIVIL SUIT 2 0 0 2
B |TOTAL (1 to 23) 12321 341 57 0 398 0 420 420 12299
TOTAL (A+B) 28462 1106 110] - 0 1216 31 1116 1119 28559
MAIN CRIMINAL CASES : ' ‘
1 ICRRE 3 0 0 3
2 |CRA 10830 108 108 56 56 10882
| 3 [CRR 3213 77 3 80 18 18 3275
4 IMCRC u/s 378 CrPC 0 0 0 0
5 [MCRC u/s 482 CrPC 11 0 0 11
6 {MCRC u/s 439 CrPC 537 562 562 589 589 510
7 IMCRCA u/s 438 CrPC 145 92 92 128 128 109
8 |CONTR 5 - 0 0 5
9 |CRMP u/s 439 (2) 10 "1 1 2 2 2 10
10 |CRMP u/s 372 15 0 0 15
11{CRMP u/s 378 397 15 15 191~ 19 393
12 |CRMP u/s 482 734 70 1 71 45 45 - 760
13 {TPCR 34 4 4 3 3 35
14 |1ACQA ;1042 27 27 5 5 1064
C [TOTAL=(1 to 14) 16976 956 5 0 961 865 865 17072
GRAND TOTAL(A+B+C) OF
O e CrL B ommiNAL | 45438 | 2082] 115 2177 1981| 1984 45631
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